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 1977-78,  under  sub-section  (2)  of
 section  37  of  the  Air  Corporations  Act,
 1953.  [Placed  in  Library.  See  No,  LT-
 3040/78).

 ANNUAL  REPORTS  OF  AND  REVIEW  ON.
 Inpran  \InstTrrute  or  Pusiic  ApMIN-

 ISTRATION  AND  INDIAN  INVESTMENT
 CENTRE  FOR  1977-78

 THE  MINISTER  OF  FINANCE
 (SHRI  प्.  ख.  PATEL):  I  beg  to  lay
 on  the  Table: —

 (1)  (i)  A  copy  of  the  Annual  Re-
 port  (Hindi  ang  English  versions)
 of  the  Indian  Institute  of  Public
 Administration,  New  Delhi,  for  the
 year  1977-78  together  with  the
 Auditeg  Accounts,

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Go-
 vernment  on  the  working  of  the
 Indian  Institute  of  Public  Adminis-
 tration,  New  Delhi,  for  the  year
 1977-78,  [Placed  in  Library.  See
 No.  LT-3041/78.]

 (2)  (i)  A  copy  of  the  Annual  Re-
 port  (Hindi  and  English  versions)
 of  the  Indian  Investment  Centre,
 New  Delhi,  for  the  year  1977-78  to-
 gether  with  the  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Go-
 vernment  on  the  working  of  the
 Indian  Investment  Centre,  New
 Delhi,  for  the  year  1977-78,  [Placed
 in  Library.  See  No,  LT-3042/78].

 Review  on  AND  ANNUAL  ReEporT  OF
 Hinpustan  ZINC,  Lr.,  BHarat  Gop
 Mines  Ltp.,  AND  MINERAL  EXPLORATION

 CorPoraTION,  Ltp.,  For  1977-78

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  STEEL  AND
 MINES  (SHRI  KARIA  MUNDA):
 I  beg  to  lay  on  the  Table  a  copy  each

 of  the  following  papers  (Hindi  and

 English  versions)  under  sub-section
 (1)  of  section  619A  of  the  Companies
 Act,  1956:

 (1)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  Hin-
 dustan  Zine  Limited,  Udaipur,  for
 the  year  1977-78.

 (ii)  Annual]  Report  of  the  Hindus-
 tan  Zinc  Limited,  Udaipur,  for  the
 year  1977-78  along  with  the  Audited
 Accounts  and  the  comments  of  the
 Comptroller  and  Auditor  General
 thereon,  (Placed  in  Library.  See
 No.  LT-3043/78].

 (2)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  Bharat
 Gold  Mines  Limited,  for  the  year
 1977-78.

 (ii)  Annual]  Report  of  the  Bharet
 Gold  Mines  Limited  for  the  year
 1977-78  along  with  the  Audited
 Accounts  and  the  comments  of  the
 Comptroller  and  Auditor  General
 thereon,  [Placed  in  Library.  See
 No.  LT-3044/78].

 (3)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  Mineral
 Exploration  Corporation  Limited,
 Nagpur,  for  the  year  1977-78.

 (ii)  Annual]  Report  of  the  Mine-
 ral  Exploration  Corporation  Limit-
 ed,  Nagpur,  for  the  year  1977-78
 along  with  the  Audited  Accounts
 and  the  comments  of  the  Comptrol-
 ler  and  Auditor  General  thereon.
 [Placed  in  Library.  See  No.  LT-
 3045/78].

 IRON  Ore  MINEs  AND  MANGANESE  ORE
 Mines  LAaBouR  WELFARE  FUNB  RULES, 1978

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  LABOUR  AND

 -PARLIAMENTARY  AFFAIRS  (SHRI
 LARANG  SAI):  I  beg  to  lay  on  the

 Table  a  copy  of  the  Iron  Ore  Mines
 and  Manganese  Ore  Mines  Labour


